107 Written Answers

(a) what is the amount being realised
by All India Radio and Doordarshan from
advertisements;

(b) whether there is a proposal to in-
troduce commercial broadcast from All
India Radio’s primary channels apart fromy
the Vividh Bharati channels; and

(c) if so, details of the new plans drawn
up in the matter?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI VASANT
SATHE): (a) The amounts realised during
1980-81 as per provisional computations
were:—

All India Radio
Rs. 1223 crores

Doordarshan
Rs. 8.07 crores

(b) Yes, Sir.

(¢) To start with, from 1-4-1982, com-
mercials are being introduced before and
after National News Bulletins in English
and Hindi, both in the morning and even-
ing. Thereafter these would be extended
to, before and after National News Bul-
letins in regional languages, regional news
bulletin and select special audience pro-
grammes and in between popular light
music programmes.
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Implementation of Recommendations of
Sachar Committee

5877. SHRI RAJESH KUMAR
SINGH:

SHRI RAM VILAS PASWAN:
Will the Minister of LAW, JUSTICE

AND COMPANY AFFAIRS be pleased
to state:

(a) whether some of the recommenda-
tions of the Sachar Committee have not
been i_mplemented so far;

(b) details of such

and

recommendations;

(c¢) reasons for not implementing?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI A. A.
RAHIM): (a) to (c). The Sachar Com-
mittee’s recommendations in respect of
various amendments to Companies Act
and M.R.T.P. Act are under consideration
of Government alongwith other suggestions’
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received in this regard from various pro-
fessional institutions and Chambers of
Commerce etc. Of these recommendations,
the Government’s views in regard to am-
endments to M.R.T.P. Act have since
been finalised and steps are being taken
to Introduce the requisite legislation in this
regard in the nearcst future. A large num-
ber of recommendations of the Sachar
Committee on M.R.T.P. act have been ac-
cepted with or without modifications and
would be reflected in the relative bill for
amendment of the Act which the Govern-
ment expect to introduce in the current ses-
sion of the Parliament. .

The amendment of the Companies Act
which is a rather complex legislation will,
however, take some more time, though
every efforts are afoot to finalise this mat-

ter also as early as possible.

Work Study Unit of Ministry of
Information and Broadcasting

5878. SHRI RAMAYAN RAI: Will the
Minister of INFORMATION AND BRO-
ADCASTING be pleased to state:

(a) the number of persons who have
been working in the Work Study Units of
the Ministry of Information and Broad-
casting for the last three years (1979 to
1981) any the total expenditure on its es-
tablishment during the period, with sepa-
rate figures spent on travelling advaaces;

(b) the number of days each member of
the Unit has spent on tours|training and on
assignments not connected with his work
during the same period;

(¢) the number of projects|studies under-
taken by the Unit during the aforesaid
period and the net financial gains to Gov-
ernment as a result thereof; and

(d) have Government examined whether
the utility of the Unit is commensurate
with the amount spent on it, and if so, the
outcome thercof?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI VASANT
SATHE): (a) The sanctioneq strenth of
work Study Unit during the period 1979 to
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1981 was 11 posts per year. Only one per-
son has been working for over 3 years.
The amount spent on the establishment
and travelling allowances during this peri-
od is as under:-

Year Expenditure  Expenditure
on Establish- on T.A.
ment
Rs. P. Ps. P.
1979 ' 65,327 55 7,405 96
1980 1,06,760" 90 7,982- 65
1981 1,44,005- 80 20,469 65

(b) The information in regard to tour|
training during this period is given in the
statement. Assignments not connected with
normal work are entrusted by the Ministry
to the employees of the Ministry includ-
ing Work Study Unit in the interest of
urgency of worklevent like International
Film Festival of India, Natoinal Film
Festivals etc. These assignments are part
of normal duty und separate records of
such assignments are not kept centrally.

(¢) and (d). During this period, the
Unit undertook, in all, 70 work study as-
signments (38 staffinglwork measurement
and 32 Method|O&M Studies) apart from
other day to day work. Staffing Studies
have helped in determining the staff re-
quirements of oifices studied and organis-
ing them for better operations keeping in
view Government Instructions regarding
economy. The Method|O&M studies un-
dertaken by the Unit have helpeq in im-
proving efficiency and streamlining admi-
nistrative set-up. The gains arising out of
such studies cannot be quantified in finan-
cial terms,





